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with the consent of the State concern-
ed;

(b) whether this diversion of elec-
tricity will adversely affect the Kharil
prospects;

(¢) whether the diverted power is
being used for un-productive purposes
by the Delhi Electricity Supply Under-
taking;

(d) what st*3 Government envi-
sage to take to protect the Kharif
prospects: and

(e) whether Government will make
it certain that the farmers get uniter,
rupted power for the crop?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) to (e).
Power transfers from Bhakra system
to DESU system and vice versa tdke
place all the time and these trans-
actions are settled on a global ac-
coimting basis. DESU has however
been advised to restrict its drawals
from Bhakra system to the minimum,
DistdJibution to consumers within a
Stale is the responsibility of the State
concerned.

Power Consumption by Coal India

2297. SHRI B. R. NAHATA:
SHRI DALBIR SINGH:

Will the Minister of ENERGY he
pkated to state:

(a) how much power is being con-
sumed by coal India for different col-
lieries in each gtate and what is the
rate at which Coal India takes power
from each power station; and

(b) how much power is being giion
each year by MPEB to Coai India in
Madhya Pradesh for the last five year”
and at what rate?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) and (b).
The information ia being collected
and would be laid on the Table of
:the Hou*e.
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